
CENTRAL ADM IN ISTRATE TRIBWA 

BANGALOSE BENCH 

Second Floor, 
Commercial Complcx; 
Indiranagar, 
M'GALORE - 560 038, 

Dated: 3MAY1995 

APPLATIQ" NO. 	 895 of 1995. 

APPLiCANTS: Nagarathnamina (I), 

v/S. 

RESINDENTS: The General Manager,Bangalore Telecom Dist, 
and two others. 

To 
1. 	Sri.B.Veerabhadra,AdvoCate, 

No.126/2,SiXth Cioss, 
Kadirappa Road,Doddigta, 

Coxtown,Banga1ore-560 005. 

2 	Sri.M.S.Padmarajaiah,Senior 
Central Govt.Stng.Counsel, 
High Court Bldg,Bangalore-1. 

subject— Forwarding copies 'of 'the.  Orders passed by the 
Central Administrative Tribunal,Bangalore-38. 

---xxx--- 
Please find enclosed herwith a copy of the Order! 

Stay crder/Intcrirn Order, passed by this Tribunal in the above 

mentioned application(s) on 18O1995. 

:A 	 . 

IS  
DE 
JUD IC IA BRCHES . 



In the Central Administrative Tribunal 
Bangalore Bench 

Bangalore 

AppHction No .... ............ ..8.9.5 ..................... -of 199 

ORER SHET(Contd.)M  

Office Notes 	 Orders of Tribunal 

PKSVC/TVRMA 

18.4.1995 

ORDER 

We have heard learned counsel 

for the applicant. There is no. 

substance or merit in this applica- 

tion and hence dismissed, 	- 

, 	 MEMBER(A) 	 VICE-CHAIRMAN 

Date 

Sect( Off leet S

" 

miral Administrativo Tribunal 

Bangalore Bench 
Bangalore 


